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1. Ajeet Singh S/o Sh. Raghubir Singh 

R/o H.No. 437, Vill. Pochanpur 
Sector-23, Dwarka, New Delhi-77 

 
2.  Pankaj Kumar S/o Sh. U.P. Yadav, 
  R/o Q.No.673, Type-II, Sec-4 
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3.  Dalip Kumar S/o Late Sh. Pyare Lal, 
  R/o RZ-106/B, Gali No.4, Sagarpur East, 
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  S/o Sh. Mange Ram Rathee, 
  R/o Gali No.5, Shakti Nagar, Jhajjar Road, 
  Bahadurgar, Distt. Jhajjar (Haryana) 
 
5. Mahinder Singh S/o Sh. Moti Singh, 
  R/o D-735, Pratap Vihar-II, 
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 R/o F-2, Jawahar Market, Mall Road, 
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9. A.S. Karki S/o Late Sh. D.S. Karki, 
 R/o F-35, Moti Bagh-I 
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10. Sanjay Kumar Mishra 
 S/o Sh. Kaushal Kishor Mishra 
 R/o E3/38, Chankya Place P+I, 
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 C-I, Janakpuri 
 
11. Sanjiv Kumar Jha S/o Sh. Shiva Kant Jha, 
  R/o 256, Type-II, Sector-4, Timarpur, 
  Delhi-110054 
 
12. Argha Biswas S/o Sh. Subodh Ch. Biswas, 
  R/o J-59, Laxmi Nagar, Delhi-92. 
 
13. Shanmuga Premsha S/o Sh. Madhava Raj, 
  R/o 722, R.K. Puram, Sec.2, New Delhi. 
 
14. K.B. Awasthi S/o Late Sh. J.P. Awasthi, 
  R/o 130, Type-III, Sec.II, Saliq Nagar, 
  New Delhi. 
 
15. Suresh Kumar S/o Late Sh. Dile Singh 
  R/o H.No.802, Sec.18, Faridabad. 
 
16. Madan Prasad S/o Late Sh. Shiv Balak Prasad, 
  R/o C-152, Minto Road, New Delhi. 
 
17. Pradeep Kumar S/o Late Sh. Amrit Lal 
  R/o 22/959, B.K.S. Marg, New Delhi. 
 
18. Nirmala Rawat S/o Late Sh. Chandan Singh Chauhan, 
  R/o RZH-378/A, Street No.5, Raj Nagar, Pt.II, 
  Palam Colony. 
 
19. Bhupinder Singh S/o Sh. Chandan Singh 
  R/o H.No.85, Pocket-26, Sector-24, 
  Rohini, Delhi-110085 
 
20. Radhey Shyam S/o Sh. Kamla Prasad 
  R/o D-137,  Vijay Vihar, Phase-II, 
  Near Sector-4, Rohini, New Delhi-85 
 
21. Sunil Kumar Arora S/o Late Sh. Gokal Chand, 
  R/o 35-Sanskrit Nagar Apartment, 
  Sector-14, Rohini, Delhi-85. 
 
22. Karamvir Singh S/o Sh. H.R. Verma, 
  R/o 1703/3, Govind Puri Extension, 

Kalkaji, New Delhi-19 
 
23. Ashok Kumar Jain, 
  S/o Late Sh. Jai Chand Jain, 
  R/o H-100, Nanak Pura, Moti Bagh-II, 
  New Delhi-21. 
 
24. Anil Kumar S/o Late Sh. N.K. Singh, 
  R/o RZ-601/403, Gali No. 15C, Shivpuri, 
  West Sagarpur, New Delhi-46 
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25. Shyam Singh S/o Late Sh. Amar Singh, 
  R/o H.No. 432, V&PO Tugalkabad 
  New Delhi. 
 
26. Dev Singh Fonia S/o Sh. M.S. Fonia, 
  R/o Flat No.274, Sector-IV, Timarpur, 
  Delhi-110054. 
 
27. Bal Ram S/o Late Sh. Mamchand, 
  R/o 7/4B, Gole Market, Mandir Marg, 
  New Delhi-110001 
 
28. Sanjay Kumar S/o Sh. Ramyatan Prasad, 
  R/o Flat No.5/2, Plot No.124, Gyan Khand-I 
  Indirapuram, Ghaziabad. 
 
29. Mahender Kumar Bains, 
  S/o Sh. DD Bains, 
  R/o F-145/3, Andrews Ganj, 
  New Delhi. 
 
30. Jagpal Singh S/o Sh. Karan Singh, 
  R/o Q.No.950, Sec.7, R.K. Puram, 
  New Delhi-22 
 
31. Navneet Kaur S/o Sh. N.S. Soni 
  R/o B-70, Pandav Nagar, 
  Delhi-110092. 
 
32. Charan Singh S/o Late Sh. Nand Ram, 
  R/o Z-537, Timarpur, Delhi. 
 
33. Sanjay S/o Late Sh. Dular Singh 
  R/o H.No. 757, Sec.2, Type-II, 
  Sadiq Nagar, New Delhi-49. 
 
34. Ajay Kr. Syal S/o Late Sh. J.N. Syal, 
  R/o 1973, L.R.C., New Delhi. 
 
35. Brinderjeet Kaur Jagdev, 
  S/o Late Sh. Pritam Singh Ubhi, 
  R/o C-150/II, Street No.7, Bhajanpura, 
  Delhi-110053 
 
36. Pankaj Malik S/o Late Sh. N.S. Malik, 
  R/o H.No. 286, Sec. 9, Bahadurgarh, 
  Haryana-124507 
 
37. Vinai Srivastava S/o Sh. M.M. Srivastava, 
  R/o C-49, Mohan Garden, Uttam Nagar, 

Delhi-59. 
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38. Shakti Singh Tokas S/o Sh. Sant Ram Tokas, 
  R/o 204, Munirka Village, New Delhi-67 
 
39. Kamaljeet S/o Sh. K.S. Dalal, 
  R/o I, Saket Kunj, Sec.9, Rohini, 
  Delhi-110085. 
 
40. Ramkesh Rani S/o Sh. Sunder, 
  R/o Q.No.54/I, Pushp Vihar, 
  New Delhi-17 
 
41. Narender Singh S/o Late Sh. Pratap Singh 
  R/o C-18, Hanuman Road, Kanautpalace, 
  New Delhi-110001 
 
42. Manoj Kumar S/o Late Sh. Tek Chand Sharma, 
  R/o H.No. 51, Street No.3 Brahampur, 
  Delhi-110053 
 
43. Govind Dahiya S/o Sh. Dharam Singh, 
  R/o H.No. 203, V&PO Nahri Distt. Sonipat 
  (Haryana) 
 
44. Manoj Prasad S/o Late Sh.S.N. Prasad, 

R/o WZ-154/I, G.F. Gali No.5, Virender Nagar, 
New Delhi.58. 

 
45. Madan Pal Singh S/o Late Sh. Vedpal Singh, 
  R/o B-240, Saroop Nagar, Delhi-42 
 
46. B.S. Mandal S/o Late Sh. Raghunath Mandal, 
  R/o 668, Type-II, Sec.IV, Timarpur, 
  Delhi-110054. 
 
47. Hajari Lal Dhank S/o Late Sh. Rura Ram, 
  R/o 1916, Laxmi Bai Nagar, 
  New Delhi-110023. 
 
48. Joginder Singh S/o Late Sh. Ram Singh, 
  R/o V.P.O. Nayabans, Delhi-110082. 
 
49. Rajpal Parcha S/o Sh. Ram Kala Parcha, 
  R/o H.No.94, Village & P.O. Khera Kalan, 
  Delhi-110082 
 
50. Balbir Singh S/o Late Chhotu Ram, 
  R/o H.No.355/2, V&PO Bijwasan  
  New Delhi. 
 
51.     Rajen Prasad S/o Shri Jageswar Prasad 
  R/o C-401, Kasturba Nagar 
  New Delhi – 110 003. 
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52. Dalip Kumar S/o Late Shri Akeldev 
  R/o A-466, Minto Road, New Delhi. 
 
53. P.Ramesh Kumar S/o Late Shri R.P.Pillai 
  R/o 86/398, D12 Area,  

Gole Market, Sec-01, Delhi  ... Petitioners 
 

(through Ms. Sonika for Sh. Yogesh Sharma) 

Versus 

1. Sh. Ranjanesh Sahai 
Secretary, 
Ministry of Railway, Rail Bhawan 
New Delhi.   
 

2. Sh. C. Chandramouli, 
Secretary, 
Department of Personnel and Training, 
Govt. of India, North Block, New Delhi. 
 

3. Sh. Ajay Narayan Jha, 
Secretary, 
Ministry of Finance, 
Department of Expenditure 
Govt. of India,  
North Block, New Delhi.  ... Respondents 

 
(through Sh. V.S.R. Krishna, Sh. Krishna Kant Sharma and Sh. 
Shailendra Tiwary) 
 

 
 

ORDER(ORAL) 
 

Hon’ble Sh. V. Ajay Kumar, Member(J) 
 

  When this matter was taken up for hearing, learned counsel for the 

respondents while drawing our attention to the order dated 18.07.2018 

submits that the pay of the petitioners was revised as per the directions of 

this Tribunal and arrears have also been paid to them. 

2. In the circumstances and in view of the substantial compliance of 

the orders of this Tribunal, the CP is closed.  Notices issued to the alleged 
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contemnors are discharged.   However, if the petitioners still have any 

surviving grievance, they may avail their remedies, in accordance with law. 

 

     (A.K. Bishnoi)               (V. Ajay Kumar) 
       Member(A)           Member(J) 
 
 
/ns/ 

 

 

 


